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GROWW

Riding retail's wave

GROWW HAS BUILTITS BUSINESS BY
BETTING ON THE FIRST-TIME
INVESTOR — AND WINNING

ANJANATHERESE ANTONY  Groww is India's largest
stockbroker by active clients

— afintech that began

WHEN FOUR FORMER

co-prasented by

NxtGen’

Fintech-Investment
category at the FE Best
Banks Awards 2024-25.

Groww's rise tracks a
broader structural shift in
how Indians save and invest.
Rising financial literacy,
cheap smartphones and
frictionless digital platforms
have pulled millions of first-
time investors into capital
markets over the past
decade. Groww was purpose-
built for exactly this cohort
— younger, mobile-first,

toward the kind of
integrated financial services
stack that turns a trading
app into a lasting
relationship with a
customer's money.

The road ahead carries its
own complications. Broking
revenues are inherently
cyclical, competition among
digital investment platforms
is intensifying, and
sustaining growth at this
scale demands
diversification that goes

NATION |23

Stitched with grit

IN BETWEEN, HE earned every
single promotion on the first
attempt,completed a career of
over 36 years without a single
disciplinary proceeding, and
somehow managed not to let
any of it go to his head.

The numbers he leaves
behind are not modest. When
Raju took charge as executive
director, Canara Bank's market
capitalisation stood at around
324,000 crore. It doubled over
the next two years, and by the
time he superannuated in

executives at hislevel tobe per-
petually combative. Instead:
identify the problem, involve
peoplein finding solutions, stay
open to better ideas. In three
years of digital transformation
and employee appraisal over-
hauls — the kind of changes
thatreliably produce industrial
unrest — not a single day's
strike notice arrived from the
trade unions. Whether this
counts asamanagement mira-
cle or simply good manners is
leftasan exercise forthereader.

Flipkart executives set outin  life as a mutual fund often encountering the stock  deeper than product December2025,ithad climbed Off duty, Raju is a man of
2016 to make investing less ~ platform and has market for the first time — additions. But Groww enters | to nearly ¥1.45 lakh crore. reassuringly uncomplicated
intimidating, the timing since grown into a derivatives, IPOs and fixed-  and it captured them at scale  this next phase with Operating profit rose from tastes.Hisdaybeginswitha45-

turned out to be impeccable.  full-service

income products. FY25

while traditional brokers

structural advantages that

roughly 12,000 crore to

minute walk and pranayama.

Lalit Keshre, Harsh Jain, investment crystallised how far it has were still catching up. are hard to replicate: the 331,391 crorein FY25. He unwinds with Telugu film
Ishan Bansal and Neeraj ecosystem come: revenue rose 31% to The platform has since largest active client base in Net profit increased classics — SP Balasubrah-
Singh built Groww arounda  spanning 34,056 crore, net profit moved well beyond its the country,a brand that has | twenty-fold tonearlyX20,000 manyam and KS Chithra, with
simple conviction: that equities, ETFs, more than tripled to ¥1,819  origins. An asset become synonymous with crore.And yet,ask Rajuabout  occasionalnodsto Sid Sriram —
millions of Indians would crore,and a fresh funding management businessanda  first-time investing,and a any of this and he will, with  and his idea of a great meal is
invest if only the experience ~ Harsh Jain, = round valued the company lending arm now sit cohort of young users some reliability, find hisway  brinjalcurryand curdrice.Both
were easier. They were right.  co-founder & _ 1 & ataround $7 billion. It is alongside the core broking whose financial lives back to his mother. daughters have built careers in
Nearly a decade later, COO, Groww . g | = alsothisyear'swinnerinthe operation,as Groww builds are just beginning. "Only financial indepen- Bengaluru’s technology sector.
o ‘--. ‘_‘i 1; . . dence for women can bring Hiswifeisahomemaker.Life,in
3 - development to a family," he otherwords,is orderly.

» BEST FINTECH- LENDING

MONEYVIEW A

Banking on

Bharat

Revenue from operations
more than tripled from
X648 crorein FY23 to
2,339 crore in FY25. Net

e-commerce spending,
telecom patterns and
repayment history, layered
over proprietary risk

Apis Growth will partially
exit. Personal loans remain
the core product, though the
platform has expanded into

says."The proof is my own life."

That belief shaped himasa
banker too. Under his leader-
ship, Canara Bank ran a pro-
gramme offering scholarships
to 50 girl students from gov-
ernment schools across the
country every year — a quiet
initiative from a man who had

He is now building India's
digital fraud prevention infra-
structure through the Indian
Digital Payments Intelligence
Corporation — a new chapter
that suggests retirement, for
Raju,islargelyatechnicality.The
sonofawomanwhoearned X60
amonth still believes there isno

profit rose nearly 50% over ~ models. It is an approach home loans, credit cards, seen at close quarterswhatan  shortcuttoanythingworth hav-
MONEYVIEW HAS BUILTA the same period)';o 3240 shared by most new-age insurance, digital gold and educated woman could do for  ing.Just educ};cion,ghard work,
PROFITABLE BUSINESS BY GOING crore. Loan disbursals digital lenders, but UPI. While Moneyview a household. honestyand patience.

compounded at 46% Moneyview has applied it at  operates primarily as a His leadership style con- His mother, one suspects,
INTO S M Al LER CITIES, THINNER annually between FY23 meaningful scale — 125.5 loan service provider — founded those who expect wouldnotbe surprised.

and FY25, reaching million registered users, originating and servicing

FILESAND FASTER GROWTH

histories whom traditional
lenders have long deemed
too risky to serve profitably.
Nearly 80% of Moneyview’s
monetised users live in
Tier 2 towns and beyond,
with an average age of 32
and annual incomes
typically between X3 and
X11 lakh.

The numbers suggest
the model works.

AYANTI BERA

MOST DIGITAL LENDERS
chase the same customer:
urban, salaried, credit-
visible. Moneyview has built
its business by going the
other way.

The Bengaluru-based
fintech, led by Co-founder
and CEO Puneet Agarwal, is
heading to the public
markets with a proposition

317,621 crore — and in

just the first nine months of
FY26, the company had
already disbursed ¥16,300
crore more.

To lend confidently to
borrowers with sparse
bureau data, Moneyview
leans on alternative signals:
transactional SMS data,
bank statements, app usage,

et e prbn P e
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around 10 million of them
monetised, and 42 banking
and NBFC partners as of
December 2025.

The IPO comprises a
fresh issue of up to 31,500
crore and an offer-for-sale
of up to 136 million shares,
through which backers
including Accel, Ribbit
Capital, Tiger Global and

A izt PEitoy

credit on behalf of its
lending partners — it also
runs an NBFC subsidiary,
Whizdm Finance.

The listing will test
whether public markets are
willing to back a profitable,
fast-growing lender whose
entire thesis rests on a
customer most of its peers
have chosen to ignore.
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Mamata turns to loyalists,

old-timers in TMC overhaul

IN A SWEEPING organisa-
tional overhaul triggered by
the split in the TMC's 28-year
history, party supremo
Mamata Banerjee on Friday
unveiled anewleadership
structure packed with
loyalists and old timers,
signalling a decisive
move to tighten her grip ¢

F=

tuted organisational commit-
tee, announced after a meet-
ing of the party's national
executive at Banerjee's

Kalighat residence, marked
a clear shift away from
the next-generation lead-
ership that had risen in
recent years under the
stewardship of party

rooted in smaller cities and Puneet Agarwal, Pkl 1D over a party battling an national general secre-
thin-file borrowers — people = CEO & co-founder, NYATI Ert o dtnce existential crisis. tary  Abhishek
with limited formal credit Moneyview The reconsti- Banerjee. —PTI
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AWARDS

FORM A - PUBLIC AMNOUNCEMENT
(Under Regulation & of the Insolvency and Bankrupicy Board of India

(Insalvency Resolution Process for Corporate Persons) Regulations, 2016)
For The Attention Of The Creditors Of M's Creditsavvy Technologies Private Limited
RELEVANT PARTICULARS

1.|Name of Corporate Debior CREDITSAVVY TECHNOLOGIES PRIVATE LIMITED
2./ Date of i incarparation aof '!:DTIZIDFHEE debtor 16.06.2023

3.|Authorty under whlch {:Di'p:}r“-zltﬂ Heglslrar of Companies: ar Pradesh
(debior is incorporated / ran;]rslarea Under the Companies Act, 2013

4| Corporate ldentity No. / Limited Liability’ CIN: US2099UP2023PTC 184002
{ldentification Mo. of corporate debtor

5.| Address of the r&glﬁd&f&d aoffice and F:":I'E el e Office Now2414. Thie Corerihum, Sedtor B2,

Tre credifors of Ws CREDITSAVY TECHNOLOGIES PRIVATE LIMITED, are ferchy calied upon fn submil her cams]
whih preof an o before 17.06.2026 i e Intenm Beschiiay Protessional al e address menbonsd agsbw Enty No. 10
The financial creditors must submit their claims with proof by elecironic means also. All other
creditors may submil the claims with proof in person, by post or by elecironic means

CALL FOR

ACKNOWLEDGING ACCURACY, COURAGE, CREDIBILITY & FAIRNESS

ENTRIES

Log on to: www.rngfoundation.com/awards

UL

TATA

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
(A5 per Appendix IV read with Rule 8(1) of the Security Interest Enforcement Rules, 2002)

This i 1o inform that Tata Capital Ltd.(TCL) is & non-banking finance company and incorporated under the pravisions of the Companies Act,
1856 and having its registerad office &l Peninsula Business Park, Tower A, 111h Floor, Ganpalrao Kadam Marg, Lower Parel, Mumbai- 400013
and & branch office amangst ofher places &t New Dalki (*Branch’). That vide Onders dated 24.11.2023, the National Company Law Trbunal
(WCLT) Mumbai has duly sanclioned the Schems of Armangement between Tala Capiial Financial Senvices Limited ("TCF3L™) and Tata
Cleantech Capital Limited {"TCCL™ a3 trangferors and Tate Capital Limited [TCL"} as frensferae under the provisions of Seclions 23010 232
read with Section 66 and other applicable peovisions of the Caompanies Act, 2013 "said Scheme™}. In terms thareof, TCFSLand TOCL{Transferor

TATA CAPITAL LIMITED

Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao Kadam Marg, Lower
Parel, Mumbai-400013.

Dealhi- 110005

9651111999 2 Harvinder Singh Lhﬁﬂlﬁ H. Mo; 81, F‘l:uc.u;e C -8, Sector =
110085 5.Legal heirs of Late Jaswant Kaur Chawla H, No. 99, Pocket=C <9, Sector=8, Rohinl, Mew
Doalhi- 110085 4 W5 CMS Trading Shap Mo 2. Ground Floor, Wimpy Mobsle Plaza, Karol Bagh, Kaw

&, Rokini, Mew Delhi -

& 0. J026

Submission of false or misleading proofs of claim shall attract penalties
Sd/- Bhavna Bansal [Interim Resolution Professional)
For CREDITSAVVY TECHNOLOGIES PRIVATE LIMITED

Description of Secured Assals/immovable Properties: H. Mo. 81, Packat - C -8, Bactar — 8, Rohini, Bew Delhi- 110085 Mora Parlicularly
Describedin Relinguishemant Desd Bated 05.07.2017 in Favour of Safvinder Sgh Chawéa And Jaswant Kaur Chewla

SBFC Finance Limited

(erstwhile SBFC Finance Private Limited)

DEMAND NOTICE

|

SCANTO APPLY

JUNE

2026

Last Date to Apply

Registered Office:- Unit No.103, First Floor, C&B Square,
Sangam Complex, Village Chakala, Andheri-Kurla Road,
Andheri (East), Mumbai-400059.

Whereas the borrowers/co-borrowers mentioned hereunder had availed the financial assistance from SBFC Finance Limited. We state
that despite having availed the financial assistance, the borrowers/mortgagors have committed various defaults in repayment of interest
and principal amounts as per due dates. The account has been classified as Non-Performing Asset on the respective dates mentioned
hereunder, in the books of SBFC as per guidelines of Reserve Bank of India, consequent to the Authorized Officer of SBFC Finance
Limited under Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 ("SARFAESI Act")
and in exercise of powers conferred under Section 13(12) read with Rule 3 of Security Interest (Enforcement) Rules, 2002 issued
Demand Notices on respective dates mentioned herein below, calling upon the following borrowers /mortgagors to repay the amount
mentioned in the notices together with further interest at the contractual rate on the amount mentioned in the notices and incidental
expenses, cost, charges etc. until the date of payment within 60 days from the date of receipt of notices. The notices issued to them on
their last known addresses have returned un-served and as such they are hereby informed by way of public notice about the same.

pn-‘.n;nal affica (if any} of corporate deblor Gagn Bt Nags Noda, Uttar Pradeeh s, 201301 Companies) along with ils undartaking have marged with TCL. a5 3 goimg concarn, logether with all the praperiies, assals, assats, rights, SI.| Name of the Borrower / Address Date of | Loan No. and Outstanding | Property Address of Secured Assets
6. | sy commescenen dea s respect 0 coroeale debar 03.06.2026 |I:-:|:|-. of Orter receivad on (0,06 EE&E-Il benglits, inferest, I:|!J.|iElEi. oblgations, |iiﬂ‘.i||l|]l'.:lﬁ cmﬂtral:.'.s. agraamants, securities abo, wel 01012024, |npursuance of the said Ordes and the No. 1. Mukesh Kumar Gautam Demand Amount 1) All that the piece & parcel of Property
7 ESirrlclE:l n:.jlﬂl:-fd::iﬁn:{ e E,':!I teschuion protES 3041 E‘DEE Ecl'frr'f!_ all the [HEI|I|','-.:|I:IEI..|I'1E'I‘-15 E:EEIJJIE.'IJ.I'.‘-'F' TCFSL and all EIZI-'.5|E|I'|!‘..:I'I:E| in respest *._.herE:-‘- staod frensterad to Appicant Company and thus 1 (Applicant), 2 Savitri Devi (Co- Notice Loan Account No. Situated at Plot N(_). 49C, ‘Khasr.a No.2080,
[,-,;fﬁm,.m awrn a5 Inlenm H,ﬁu;_r,:r Prodessional Aegairatior Mimtes: BIPRS00 P52 160212314152 'l'i'hareaqs. fhe IlrnI:IE;TSIQFEI:Irt-EInmIE Hjthurlz;a? ':]h:e.rnf';_r-i'. Tata Capital Lid. under fha S&:!.'r'-f.z?_r?ﬂ_ﬁﬂ*.ﬁﬂﬂ_mnstugl:n ufl-'lnan-;a:llﬁ.s-se‘.s (Co-Applicant 2), 4. Niru Gautam (PR01265865) & 000011 | Nawal Ganj, Mauza Naraich, Tehsil,
& {8 dies and sl of he Irleds Fssoibce E-’.gSIEI'EI.‘. Adiiess: Al13.6, COAFals Munidka D] | 21 Enforcementof Security Inferest fct, 2002 and i exercise of powers conferred under section 13112) read with Rule 3o the Security Interest (Co-Applicant 3) Add: Plot No. 49C, 2987 (PROf1 628170), Loan | Etmadpur, Dist. Agra, Pincode-282006. And
Professlonal, as registered with the Board: 110067, E-mai bhawabansalus@iyahoo.com| | (Eiorcament) fudes, 2002, ssued a Remand Natia = 09.02.2026. 25 helow calling upon the Boawers i egay the amoqnt menoned i the Knasra No.2060, 2090, Barke Nai | Demand | AoCe 08 ReSe L0 | et e 2 or: Pk o S
10/ Mdress and e-mail 1o be used for comespondence’ E-0V23, LGF, Viasanl Vihar, Dethi 110057 'he Bomawers, having failed b repay e amount, nolice s hereby given o the Bomawers, In parhicular and the public. in general, that the Mauza Naraich, Tehsil, Etmadpur, Dist. |  Notice 22 %)/0 000/- for Facility iece & parcel of House Situated at Plot N
| with the Interim Rasolution Professional Email | cirp.creditsavvyi@gmail. com| | undersigned has taken Symboalic/Conséructive Possassion of the property described harein belowin exsrise of powers confiemad on him under Agra, Pincode-282006. And Also, At Ao nent No. 402 106)60 degethzrrgeN% zé)glgjgsezglg%a Ear?ke 8 aIiI?é
11|Last date for submission of claims 17.06.2026 cHECIN 150} et ARl S ol I ehd AP 1A. Mukesh Kumar Gautam (Applicant)| Date: 20th | “00258752 (PRO1265865) | Nagar, Nawal Gan, Mauza Naraich, Tohsi
12, Classes of creditors, # any, under clause b)) Not Applicable The Barmawers, in |:Lar1:-:ul.;|r.:|nd1h5pl.!l:uc:u_|1gmmral are hareby cautioned not b deal with the property and any deslings with the property will House Situated at Plot No. 49B, and Rs.14.00.000/- for Etma dpur Dist Ang’a Pincode.282006. And
:ursulz-saﬂliun{ﬁé:.afsecliur. 21 ascedanad be subgect tothe charge of the Tata Cagital Limited, far an amaun refarmed to balow along with intarest thesaon and panal inberesl charges, costs Khasra No.2888, 2890, Banke Palika Mav 2026 Facilit A ,ree,ment No bounded Bv: East: Road. West: Temple
by the intenm resolution professional st fram date of dormand notice: Nagar Nawal Gani. Mauza Naraich y y Ag . ed by. : , Vest: femple,
qa, ), ’ 0000112987 (PR01628170). |North: Plot No.49A, South: Plot No.49C.
13 Mames af Insolvanc o) “Professionals identfied Not Applicable [The barrower's attention is invited to provisions of sub-section (8] of section 13 of the Act, inrespect of time available, to redeem the Tehsil, Etmadpur, Dist. Agra, Pincode- . | Total Outstanding amount: |3) All that the piece & parcel of House
i i s b Sicirsdanen] 262006, And Also, At 1B. Mukesh | NPADA!: | 5 B oo 435 (Rupees | Situated at Piot No. 49A, Khasra No 2888,
*45'&::5 B thal st 1_Ci " Web ik RpE TGl gov hameidonnieadd Laan Mamenft_]hlbgnrtsp | Amount & Date ,:.! Kumar Gautam (Applicant) House 06th May Twenty Lacs Five Thousand |2890, Banke Palika Nagar, Nawal Ganj,
ot e st TR Account Legal HeirlsiMLagal Date of D Symbolic Situated at Plot No. 49A, Khasra Four Hundred Thirty Five  |Mauza Naraich, Tehsil, Etmadpur, Dist.
| '] Dietaife ofauthorized rapmsentalies an avaihle at (D) NA ou egal Heir{s)'Lega | Uate of Demand | =ymuol No.2888. 2890. Banke Palka Nagar onl 12th Mav. 2026. | Adra. Pincode-282006. And bounded Bv:
MNatica is hereby given thal the National Company Law Trisunal, Aliahatad Bench, has crdered No. REPTEHHHII'I'L‘ (5] Notices  [Possession Nawal Gani. Mauza Naraich Tehgsily 2026 ?y) as °n|- dint ay,tf ’ Egratl: Rlncg e‘;v t Te n| ﬁur;ﬂ?. p|yi
the commencement of  Corporate Insalvency Resolution Process of Mis CREDITSAVWY| [ 7eoeepe (1 Satvinder Singh Chawla H, No. 81, Pocket— G -8, § B Rohini. New Delhi— 110085 Mob.-| R, 2 85, 70799 | 05,08 2028 ), . ' ) PlUS unappliea Interest Irom | tast. ‘noad, tYest. iempie, North: Flo
TECHNOLOGIES PRIVATE LIMITED on 01.06.2026 {Copy of Order recaived on 03.06.2026) inder Singh Chawla H. Mo, 91, Poc amim, New Lgini ~ 110 Mob R Rs, 269,70, 793 | 05,06 2026 Etmadpur, Dist. Agra, Pincode-282006. the date of 13th May, 2026. | No.47, South: Plot No.49B.

In the circumstances as aforesaid, the notice is hereby given to the above borrowers, co-borrowers, to pay the outstanding dues as
mentioned above along with future interest and applicable charges within 60 days from the date of the publication of this notice fail-
ing which further steps will be taken after the expiry of 60 days of the date of this notice against the secured assets including taking
possession of the secured assets of the borrowers and the mortgagors under Section 13(4) of the SARFAESI Act and the applica-
ble Rules thereunder. Please note that under Section 13 (13) of the SARFAESI Act, no Borrower shall, transfer by way of sale, lease
or otherwise any of his secured assets referred to in the notice, without prior written consent of the secured creditor.

IBB] Registration Number: IBEVIPA-0011IP-02T16/2022-2023/14150
Place: New Daelhi  Date: 06.06.2026

Dafe; 05.06.2026 Place: Delhj Sl

Sd/- Authorized Officer, SBFC Finance Limited

Buthorised Officer For Tata Capital Ltd,

Dated: 06-06-2026, Place: Prayagraj/Uttar Pradesh

epaper.ﬁnan{:iaiexpress.cun‘. .

New Delhi
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EXIT OFFER PUBLIC ANNOUNCEMENT FOR
THE ATTENTION OF EQUITY SHAREHOLDERS OF THE
ORIENT STEEL & INDUSTRIES LTD
Corporate Identity No: L27109WB1956PLC023119;

Registered Office: 11A, Rawdon Street, 3rd Floor
Shakespeare Sarani, Kolkata - 700 017;
Tel. No.: +91-33-4813 4575; Fax No.: +91-33-2225 3813;
Email ID: accounts@orientsteel.com; Website: https://www.orientsteel.com/

This Exit Offer Public Announcement ("Exit Offer PA") is being issued by Nawal Kishore Rajgarhia,

Nilesh Rajgarhia and Nawal Investment Pvt. Ltd., members of the promoter and Promoter Group ("the

Acquirers") of Orient Steel & Industries Ltd ("OSIL", "the Company") to the remaining Public

Shareholders ("R | Public Shareholders") of the Company consequent to the voluntary delisting

of fully paid up equity shares of the Company having face value of Rs.10/- each ("Equity Shares") from

The Calcutta Stock Exchange Limited ("CSE"), pursuant to Regulation 26 and other applicable

provisions of the Securities and Exchange Board of India (Delisting of Equity Shares) Regulations, 2021

("SEBI Delisting Regulations").

This Exit Offer PA is in continuation to and should be read in conjunction with the Initial Public

Announcement dated November 17,2025 ("IPA"), Detailed Public Announcement dated March 20, 2026

published on March 23, 2026 ("DPA"), Letter of Offer dated March 20, 2026 ("LOF") and Post Offer

Public Announcement dated April 11, 2026 published on April 13, 2026 ("Post Offer PA"). Undefined

capitalized terms used but not defined in this Exit Offer PAshall have the same meaning assigned to them

inthe IPA, DPA, LOF and Post Offer PA.

1.INTIMATION OF DATE OF DELISTING

1.1 Following the closure of the Delisting Offer and in accordance with the SEBI Delisting Regulations, the
Company had on April 21, 2026 applied for final approval for delisting of its equity shares from CSE.

1.2 CSE vide its letter reference no. CSE/LD/DL/18082/2026 dated May 18, 2026 has informed that the
equity shares of the Company have been delisted from CSE effective from May 19, 2026 ("Delisting
Date"). Delisting of the Equity Shares of the Company means that the equity shares will no longer be
available for trading on CSE from the date of delisting.

2.0UTSTANDING EQUITY SHARES AFTER DELISTING

2.1 Inaccordance with Regulation 26 and other applicable provisions of SEBI Delisting Regulations, the
Residual Public Shareholders of the Company who did not or were not able to participate in the
Reverse Book Building Process or who unsuccessfully tendered the equity shares in the Reverse
Book Building Process and are currently holding equity shares in the Company will be able to tender
their equity shares to the Acquirers at a price of Rs.237/- per Equity Share ("Exit Price") for a period
of one year starting from the date of delisting i.e., from Tuesday, May 19, 2026 to Tuesday, May 18,
2027 (both daysinclusive) (“Exit Period").

2.2 Aseparate exit letter of offer along with exit application form ("Exit Letter of Offer") containing the
terms and conditions for participation of the Residual Public Shareholders during the Exit Period shall
be dispatched by the Acquirers to the Residual Public Shareholders whose names appears in the
register of members as on Friday, June 05, 2026. The Residual Public Shareholders may tender their
Equity Shares by submitting the required documents to the Registrar to the Exit Offer during the Exit
Period as setoutin Exit Letter of offer.

2.3 In the event the Residual Public Shareholders do not receive their Exit Letter of Offer, they may obtain a
copy by writing to the Registrar to the Exit Offer with the envelope marked "ORIENT STEEL &
INDUSTRIES LTD - EXIT OFFER". Asoft copy of this Exit Letter of Offer along with Exit Offer Application
Form can be downloaded from the website of the Company i.e., https:/www.orientsteel.com/ or the
website of the Manager to the Exit Offer i.e. www.intelligentgroup.org.in/.

3.PAYMENT OF CONSIDERATION TO RESIDUAL PUBLIC SHAREHOLDERS
Subject to fulfilment of the terms and conditions mentioned in the Exit Letter of Offer, the Acquirers
intends to make payment on a monthly basis, within 10 working days at the end of the calendar month
in which equity shares have been validly tendered ("Monthly Payment Cycle") Payments will be
made only to those Residual Public Shareholders who have validly tendered their equity shares by
following the instructions as set out in the Exit Letter of Offer and Exit Offer Application Form. The
Acquirers reserves the right to make payment earlier.

Any changes to the information set out in the Exit Offer Public Announcement or Exit Letter of Offer
will be informed by the Acquirers to the Residual Public Shareholders by way of a Public
Announcement.

/- . L .

X i If the shareholders have any query with regard to this Exit Offer, they may contact the Registrar to the
fetich: 05 ST, 2026 g | Exit Offer or the Manager to the Exit Offer. All other terms and conditions of the Exit Offer as set forth in
faater: 05 A, 2026 (Fireer srfereRTd) the IPA, DPA, LOF and Post Offer PAshall remain unchanged.
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Tel. No.: +91-33-4065 6289;

Email: info@intelligentgroup.org.in;
Website: www.intelligentgroup.org.in/;
Contact Person: Mr. Amit Kumar Mishra;
SEBI Registration No.: INM000012169;
Validity Period: Permanent.

Tel. No.: +91-33-2230 1043, +91-33-2243 0153;
Fax: +91-33-2243-0153;

Email: absconsultantd9@gmail.com;

Website: https://www.absconsultant.in/;
Contact person: Mr. Uttam Chand Sharma;
SEBI Registration Number: INR000001286;
Validity Period: Permanent.

For and on behalf of Acquirers
Date: June 05, 2026 ) ~ Sd- ~ Sdk- sdi-
Place: Kolkata Nawal Kishore Rajgarhia Nilesh Rajgarhia Nawal Investment Pvt. Ltd.
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BIHRAT/ o e fagerer Area (shydied) & Frfaf@a aRard &g
TN Y STt
.| fa=or
AT HRATS:
1 | 3197, 2026 B §& & e TH, S TS 1 FHTH a¥ & forg o iR
B &, da & orf ik TRIRET R Fees deat B Rard qen gem o
3R Tl oR o otere St RuTe o T, ST @i 3o g

2 | i af 2025-26 o forw S & sfepct ATRY o wAryier Ht e
oy sraTs:

3 | #h. garr HER At B Frfucrs Mo F B § R @ srEeT
sl

golagifa wrgde fafics (R #) 9 Rk @ Qe @ forg & o 21 3 e il
vd farferamas A€ (@R wfdan) fafvam, 2016 (‘oRwmma fafvem) & fafem 33 @ wmwr ofea
uferat vd fearferams sffam, 2016 ("4RA7) @ GRT 35(TW) @ TR UREAGT FURT
o1 fewar €| g oREHTS g1 STEART @i gRewe faftet & faftew 32 @ deq dgw wu @
fea wufty ff e 2, v #ike eer & Bfife TRex # f A wfie 2, o aRRne V-t
SR R o (vact) e, 2002 & Frr 8(6) g @ @rer ufed R el @ e fkd /des
¥ 3R THURIRUBUSURRTS AR, 2002 & T&d Ga= BT M~ ST §, B "SINT & W&l &7, "ir
2SR, Sl ge W 2 oiR e fedl werRr @ s W s b sme | R faawer S
R & : Forerar gfafif w1 Hoe faavon
REHTTD BT A S <t qRT seATE, deepika. bl
cy.in;

HIGTEe Hav-+91 8800865284

ORI @ AW s e wnfaw 3@ emEd: anirudh.bhargav@hdfe.bank.in;
AT Haw+91 8802112088

ail.com; lel@ lven-

FiiRe 7R @ aReuiREr # R
A @ R AR TR 6 A, 2026 AUET 300 T F AH 500 I TP

feanferars wd fearferaras wdfean, 2016 ok
TRl AT, 2002 B HaETT SR fafEt
$ q8d HUNC AIAR B 9 d o dfRd
wafrar @ fas |

F. ARHH! AffRE, 2002 & qEA

ST, STRIES & WERT HHIH 19 3, @
pHiw 0033 # Rerd wre aRer § 7580 g7f
v ez |

w3 edRy, 2016 & dEd

TS, ITRIES H @eRT Fav—19 A, @
R 0033 W Rerd aRdard wfed srR@m
gReR # Rera waw, R M & 5107 a7t
few B

TP AR, uReHTT wRw ffdraei 12
JFCER, 2020 P BANES IR DI AQIREAT
wﬁm/ﬁwaﬁmaﬁwss(ﬂzﬁ
TEA AT IS s
(Wwé‘r)zﬁﬁﬂﬁlﬁﬁmmﬁéma%
e o S|
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2,30,06599 /— | 23,00,859/—

S & ded Wil &1 e a1 SRia @ia 01.07.2026
$UAST O R @ aifoA Ry :03.07.2026
I BI AR SR W : 06.07.2026 TIYER 300 I W AR 500 T OB

F) SHiTereT A & favga e vd ot S ard arel awdra e 3R e faRer dar
USTAT @ 99wrsc  https://ibbi.baanknet.com/eauction-ibbi/home 3R JgHEET YUY

MBI U@l (31ifd:  https://insolvencyandbankruptey.in/public-
announcement/kanik-electronics-private- limited/ ) T Suerer & |

W) o wafa sffeml & qea Wt uRwuRmE & forg Wu=1 @1 oot ofiR uReEs
T G oFERT BT IRT FRYT I FA @ qTE B GAT B e A, FART A
A1 RIAT B BT 3 ARBR BT

M) IRIH T RAeedt & fog, SANarh & <R drelardrel @1 oiftm drelt I ofde el
T B SIFART B SR arel I # =g gy arefiandrel @t offo™ ST arelt I 5,00,000
S 31 B ARy |

|) it e </ e Yo /A <, IS a0 b, W Yo, PR A i
&, drefierar g1 a8 fby S |

) g B - Wwﬁﬁ(méﬁ)ﬁw,zooza%ﬁws(e)zﬁWa%wuﬁﬁﬁm
uReufiat & wfeifaesor sk gAfETT sk gRam R s, 2002 & wraETl $ AR
SN @) o & 2, SR wae @ e gt iRk uRema wfsar fafyast &
TR @ AAR IATAAT B S & 2|

B) TG ARFTH, 2002 @ TEC, 57 B T (BTURT TReR) & waTid arell T g
A BT TEASIUHE 9@ fafics @ ur 22,45,68,814 /— ST (TSl IR TR W) BT axgel
@ forg ARy <@ mar 2

1) e sngddens (R ufhan) faftem, 2016 @ oA [ @ TR 1 B WS (12) B
AR, 3T & TS T Fay H, 3R T gRT W, W dreerar gRT 99 R &

@ TG AT SN @t I § 30 o ?
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4 | few o Sfgfaa sgar s mregwl | ©. 7,500/ - aRis 96 959
3 Ooft Jem W = e

dre:

1. gg e I 31tk HeRTY (2R 3iR dok) fafvgm, 2004 & fafvam 12 ik
56 (i) T B (VEE g Ho) 5 2014 (Frienfia) & wae &
ST Tt o ST <1 21

2. TRAT 3R Fft & aRust & argarer §, da 6 aife Rard 2025-26 3R
aififen 3T doe DY YT Fact I A AEHT DY Serdrg D IS P HEH
Tt T T B, R -7t oot §a/ St & U Ui &1 SRRERS
g AT T {3 dop DY arfifes RIS ik 23 df arfifes a1 Saa 6t o da dHr
aERTE‘cI JAT www.bankofmaharashtra.bank.in T ¥ie Taa=isil Bl
JEATIE R I 2

3. §% & RRYRS PHae dI+ft/ siedien GRrem F AreaT F do5 § g Fhd §
3T e o Fehal €1 =it/ Siedied i & A1eT ¥ SIRERD! & FEITT
I 45 b PINA DY UM o AHfera fopar S| fiwft/ aivedion gfen &
AT W T H S SR TEHIFIAT Bt b S Toiied Afess 3§ Ry M 8

4, ToRiIY oRvS & SN, F Fewt B i Sufefy wmw w & E g,
3FT: WTerdt Y FIgfeh &t p1E aaedear TE 21

5. § % RERD, g Sra-t ot Mgt o/ fRuiRiedt & wrer gofiga &t
g T investor_services@bankofmaharashtra.bank.in 31erar
mparase@mcsregistrars.com @I Jal USgR ToiivH &7 Aifesd 3fR
q1fifes R geiaeif~e B H TTH o Fhd &

Solare =i HTegHl | AT

6. RRYRE HUAT A N 3 At (AT srfarfa  Heciamur smaegean)
faftrr 2015 & fafem 44 & srgaRoT H d 7 BRI 6 7] S Faer o
JFeet feiifredt afeikier (Sfea) ferfies (<idiwer) & area A Rele §-
aifT G IJuctey awTE 8, S TPaR, e 25 S, 2026 @1 71 09.00
T 9 SR B |IFaR, 29 5, 2026 &1 A 05.00 §oT 76 Suered &t
31k I §1g §-NfET cerewhid Fifshar e o s

7. e femies srerfd 23 S, 2026 @ §a F et AR, a1E I 3t
AR Hiferes w7 & a1 eRaeses wu §, SR off Fmer &, erfg St
Tel R Refle $-a1fET Ui gRT 31oeT 7 & & forg ur= 81|

8. U IRRYRS RHIe $-aAfET UfhaT & Hea | AAGH BR- B 310 3reIpR
BT RN R & a1 off =AY/ siiedion & Areed | d5% § A o Feha g,
ifepT IR §3 H T: AAGH < I STATT T8 arill

9. RRURS] F R ¢ 5 9 wigw Afess o Sfgfaa $-afen argaal
PTG |

10,35 H HriH Ael & et efya ufcorm, eferds B Raid & dre, dod &
e 1At Ik GRT forfad wu H Wit eafth g1, gRomHT &6t o &
R aG, o ik HSoaue Ht Javrse W U vy S| Fete s

g/-
=T : 06 S, 2026 (fremes afdam)
TI: gOr Fut AR gF IuTe ifieRY

ST TR afreg Wrfq

IREHTE g arfdrmrer

Ff% FadRiFad wgae fafics e Io fafics
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